02.04.2018

AT 2.15 P.M.

33. 0.M.P. (COMM) 127/2018

18.

19.

I.A. 3856/2018

AT 10.30 A.M.

CS (CcoMM) 76/2018
I.A. 5621/2014

CS(0S) 3971/2014
I.A. 25946/2014
.A. 4305/2016
.A. 9426/2017
LA. 9427/2017
.A. 9428/2017
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FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 14 (0s - G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

ADANI GLOBAL PTE.LTD ARPAN BEHL
Vs. MMTC LTD.

ke

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

FERRERO SPA & NR VAISHALI MITTAL, SIDDHANT
Vs. M/S RUCHI INTERNATIONAL CHAMOLA, VRINDA GAMBHIR,

& ANR SHARAD SAXENA

KAMLESH KUMARI & ANR RAVI GUPTA, ANKIT JAIN,

Vs. SANDHYA EDUCATION MALLIKA BHATIA, VIDIT GUPTA,
SOCIETY & ORS DINESH KUMAR GUPTA
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